
CEN]RAL ADMINISTAAT IVE TRIB IJNAL 
ERNhKULI4M BENCH 

o.A.383/92 

Thursday, this the 28th day of July, 1994 

CORIM 

FLN'BLE NR. JUSTICE C1TTUR SANKAWN NIR, VICE C}liZ 

FN'BLE NR. P.V. VATM<.RISHNAN, Att1INISTRéTIVE 4EiBE 

P.A. Mohanan Nair 
J/E 547, Electrical Fitter/Train 
Lighting, Highly Skilled Grade-Il 
Southern Railway, Er1a.cuiam South 

K. Kandan, J/E 447,Electrical 'itter/ 
Train Lighting, Highly SkiLa.ed Grade-I 
ErnakuLam south 

.i.. Mathew, J/E 247,ectrica1 Fitter 
Train Lighting, Highly Skilled Grade-I 
Southern Railway, Ernakularn south 

M... Sankarankutty, J/E 577, Electrical 
Fitter/Train Lighting, Highly 5kiL.ed 
Grade-II,&outhern Railway, Ernkulam South 

59 V.S. kushpan, J/E 191,E.Lectrical Fitter/ 
Train Lighting, Highly Skilled Grade-I 
Cochin Harbour Terminus,Cochin..-3 

P.x. Francis, J/E 455, Electrical Fitter/ 
Train Lighting, Highly SkiL.ed Grade-I 
Cochin Harbour Terminus, Cochin-3 

N. Velapjan, J/E 114,Eiectrical. Fitter 
Train Lighting, Highly Skilled Grade-I 
Cochin Harbour Terminus, Cochin-.. 

N. balakrishnan, J/F, 252,E..ectrical Fitter/ 
Train Lighting, Highly Skilied Grade-I 
Cochin Harbour Terminus, Cochin-3 

C. Aubu, J/E 252,Eiectrical Fitter/ 
Train Lighting, Highly Skil.ed Grade-I 
Co chin Harbo ur Terminus, Co chiri-3 

109 K.T. Stanley Korea, Electrical Fitter/ 
Train Lighting, Highly Skil.a.ed Graue-II 
Cochin Harbour Terminus, Cochin-3 

N. Kumaran, Electicai Fitter/Train 
Lighting, Highly SkiLied Grade-I 
cochin Harbour Terminus, Cochin-3 

K.V. Sivararnan, Electrical Fitter/ 
Train Lighting, Highly Scilied Grade-I 
Cochin Harbour Terminus, Cochin-3 

K. Rajan, Electrical Fitter, 
Train Lighting, Highly Skilled Grade-I 
Cochin Harbour Terminus, Cochin-3 



I 
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A. Ramarikutty, Electrical Fitter/ 
Train Lighting, Highly SiUfled Grade-I 
cochin Harbour Terminus, Cochin-3 

K.R. mohan t  Electrical Fitter 
Train Lighting, Highly Skilied Grade-I 
cochin Harbour Terminus, Cochin-3 	Applicants 

By Advocate Mr. P.K. Madhusoodhanan 

vs. 

Union of India through the ceneral 
Manager, Southern Railway, Part Town (P.O.) 
Madras-3 

The Divisional personnel Qfticer 
Southern Railway, Trivandrum-14 

The Senior Divis.onai Electrical 
Engineer, Southern Rai.way, 
Trivandrurn-1 4 

The Divi4ional Personnel Officer, 
outhérn aailway, Palghtc 

The Senior )ivisional engineer 
Southern Railway, Palghat. 	 Resndents 

By Advocate Smt. Suiethi Dandapani 

ORDER 

CI1ETTUR SANKARAN NIUR (J) • VICE Ck*URNN 

After the matter was argued at length, learned 

counsel for applicants submitted that applicants would 

be s'atisf ied if representations, to be made by them, re\' 

considered by the Second respondent. We direct Second 

respondent to consider the representations and pass 

appropriate orders thereon within three nuths from the 

date of receipt of the representations, if representations 

are maae within three weeks of today. 

2e 	we make it clear that we have not examined the 

question of limitation or tenability ot the claims. The 

aforesaid direction will not give a fresh cause of action 

to appiicants nor take the app.Licants ot of the operatio 

the rule in S&,atre_vs • State ofdhya  Pradesh.. 

AIR 1990 sC 10. 

0 . 
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3. 	Application £8 disposed of as afesid. No costs. 

Dated 28th Juiy, 1994. 

• 	- 	. 1yv-/ 

W.V .VNATAKRISHNhN 
	

CHETTUR SANKARAN NAIL. (J) 
ADMINISTRATIVE 11E14BR 

	
VICE CHIWN 

Kimi 28794 


